CENTRAL AOMINISTRATIVE TRIBUNAL, PRINCIPAL BENCH 7 7

: CePe NO. 107/95 in
CeCePo NO. 224/94 in
O.A. NO.654/93

Hon'bla Shri A.VeHARIDASAN, Vice=Chairman(3J)
Hon'bla Shri R.K.AHOOJA, Msmbar(A)

Nsw Dalhi, this 1st day of August, 1995

Shri Fatsh Singh

Ex=Postal Assistant

816=-A, Mahawar Nagar

Kotla Mubarakpur

Naw Dalhi. ese Patitionar

(By Shri R.N.Saxana, Advocata)
Varsus

Union of India through

Shri S. CeMahalkk
Sscratary-cum-Director Ganaral(Posts)

- Dapartmant of Posts

Dak Bhawan

Parliamant Strset

New Dalhi.

Shri Kaslkar

Chiaf Post Mastsr Ganaral
Departmant of Posts(Dalhi Zona)
New Dalhi.

Mmrs. Kalyani Negi

Diractor of Accounts (Posts)
0ld Sacrstariate

Civil Lipes
Dalhi - 110 054 cee Respondants

(By Shri M.Ke.Gupta, Advocata)
' 0 RO E R (Oral)
Hon' bla Shri A.V.Haridasan, Vics=Chairman(J)

Tha raspondants hava filad an affidavit
alongwith thras annaxurss showing that the pansion
and gratuity haya basn sanctionad and staps hava
basan Rax takén Eér payment of tha sama. It is
stated in the affidavit that tha amount could not
be paid as the applicant did not come and collsct
tha paymant from the raspondants. Lgarnad counsel
for tha raspondants statss that though tha commutation

of pansion of applicant does not spacifically mantionad
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-2-
in the ordsr, ths respondants ars raady to do that

also providad tha applicant approachas thsm and
compliss with ths requast of sigfning nacassary
paparse. If tha Patitionar attsndths office of

tha Lhisf Post Master Baneral, Dslhi€ircls,

Haad Post Office, New Dalbi. Shri M.K.Gupta
lgarnad counsal for thavrespondants undartakas

that the sntirs claim of tha Patitioner in connection
with pansion, arrsars and commutation will ba
sgttled with a wesk and paymsants in full mads to

him within that pariod.

24 In visw of tha abova statement ws nots
the sama and tharsfora, considar it not nacessary
to procesd with this Cbntempt Petition any longsar.

This Contampt Patition is thasraefora, dismissad and

~ths notice issuad to ths respondants id dischargad.
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(R.K.AHD/U\AJA) i (A, V.HARIDASAN%
MIMBER VICE-CHAIRMAN(J)

/ RAQ/

e




